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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
| AT HYDERABAD

0, A NO, 44 ef 1996,

222.22.222¢. Date_eof Order:26-6-1998.
Between :
V.Thomas Joseph, E.C,No,3574, <+« MApplicant

and

1, Union of India, Rep, by its
Secretary, Departmemt of Atomic
Emergy, Bembay.

2, Chief Admimistrative & Accounts Officer,
Atemic Material's Divisicn, Begumpet,
Hyderabad~16,

3. Director, Atomic Materials Divisien,
Begumpet, Hyderabad-16,

.. Respondeats

COUNSEL FOR THBE APPLICANT :: Mr.K.Sudhakar Reddy

COUNSEL FOR THE RESPONDENTS: Mr.V. Rajeshwara Rae

CORAM:

THE HON'BLE SRI R.KANGARAJAN, MEMBER (ADMN )
AND

THE HON'BLE SRI B,S.JAI PARAMESHWAR, MEMBER (JUDL)

(AS PER HON'BLE SRI R, RANGARATAN, MEMBER (A) )

. Heard ir K,Sudhakar Reddy for the Applicant apd

Mr.V.,Rajeshwara Rao for the Respondents,

f)\V. : ceel
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2. ?he applicant is am aspirant fer the pest ef
Sciemtific Assistant-'B’ & *‘C', He is presently
working as Tradesman *C', He wants promotion as
Scientific Assistant-'B' and ‘C' with effect from
1-5-1990 and 1-5-1993 with all censequential benefits

in his prayer,

3. A reply has been filed in this O,A, The main
contention ef the respemients im this 0.A, 1s that,

the applicant is not entitled for promotion fer the
pest of éciéntific Assistant-‘B* er *C’' as the Diplema
ebtaiped by him im Mechanical Epgineering umdergoing
ene year course which is enclesed és Annexure ,R-1
cannet be taken as éLPiploma as the duration of the
Diplema ceurse should be threé y=ars and that Diploma
Certificate prbduced by him is not recegnised by the
Geverament Institution/Umiversity. The applicant
contended that similar Diplemas were henoured by the
Department in ether cases and his Juniors were prometed
on the basis of the Diploma péssesaed by them similar
to that pessessed by the applicant and hemce his case
has te be comsidered, He has mot quoted the namegef

his Juniers,

4, In view of the contention, we asked the learned
Counsel for RéSpondents te find out such cases where
prémotion had been given as Scienfichssistant-'B* or
‘C'e The learned Comsel for the Respendests today
produced a letter bearing No . AMD-MISC, /98-ADM, IV,

dated 326-6~1998 addressed to him by the Chief Adminis-

‘trative & Accounts Officer of the Department. In this
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it 15 categorically stated that, no persen in AMD
is given promotiem as Scientific Assistant-~‘'A’ ér ‘B¢
on the basis of a certificate similar to the orie;-of

Shri Thomas Joseph ie., the applicant herein is in
The letter dated:26-6-1998 is tahen en record.
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pQSSession.

Se In view of the above submission, we \find no
merit in this O,A, The O.A. is dismissed. No Costs,

—-B7STIAT PARAMESHWAR) ( R.RANGARAJAN )
MEMBER (J) MEMBER (A) |
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Dictated to the stepe in the Open gou;:t ﬂ'M/Lv-
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Copy td:

1. The Secretary, Dept. of Atomic Energy, Bombay, -

2. Chief Administrative & Accounts DPPlcer,|Atamlc ffaterials
DIVlSlDﬂ, dequmpet, Hyderabad, -

3. Director, Atomic Materials Division,
Begqumpet, Hyderab°d.

4. O copy to Mr.K. Sudhakar Qdey,ﬂduocate,EﬁT Hyderabad
5, Ong copy to Mr, T Qajesuara ?am Hddl CubbsuHT,Hyderabad. o

6. Gne copy to D.R(A,,CAT,Hyderabad.

7. {ne duplicate copy.
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‘IN THE ChMTQHL ADWIVIS??AT VE TRI3UNAL
' HYDERA 3AD BEWNCH HYDERABAD

'i

THE HON'BLE SHRI R.AANGCARAIAN : M(A)

BND

THE HON'BLE SHRI B

JAT FRQ%H SHWAR
"l _(J)

DATED: D6 \ & B& .
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DIFPOSED OF WITH I

OISMISSED

DISMISSED FOR DEFAULT

NO ORDER A
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